Letter No. :NGT-261/81-7-2020-43(Parya)/2014 T.C.-3

From;
Bharat Prasad,
Under Secretary,
Department of Environment Forest &
Climate Change, Government of Uttar Pradesh

To,
The Registrar,
Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.
Environment, Forest & Lucknow : Dated : 11 /06/2020

Climate Change Section-7

Sub: Compliance Report of Chief Secretary, Government of Uttar Pradesh
in pursuant to the order dated 15-11-2019 in the matter of O.A. No.
985/2019 with O.A. No. 986/2019 In Re : Water Pollution by
Tanneries at Jajmau, Kanpur, Uttar Pradesh WITH In Re : Water
Pollution at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, Uttar
Pradesh.

Sir,

In compliance of order dated 15-11-2019 passed by Hon'ble Tribunal in
0O.A. No. 985/2019 with O.A. No. 986/2019 In Re : Water Pollution by
Tanneries at Jajmau, Kanpur, Uttar Pradesh WITH In Re : Water Pollution at
Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh, the
compliance report of Chief Secretary, Government of Uttar Pradesh is
enclosed herewith.

It is requested that the compliance report may be presented before
the Hon'ble Tribunal for kind consideration.

Yours faithfully,
Encl: As above.

(Bharat Prasad)
Under Secretary




Compliance Report of directions issued by Hon'ble NGT order
dated 15-11-2019 in the matter of O.A. No. 985/2019 with O.A. No.
986/2019 In Re : Water Pollution by Tanneries at Jajmau, Kanpur,
Uttar Pradesh WITH In Re : Water Pollution at Rania, Kanpur
Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh.

1. That undersigned has submitted the Compliance report of
Order dated 15.11.2019 passed in the captioned matter on
04.02.2020 stating the progress regarding works related to
remediation of chromium contaminated site at Rania,
Khanchandpur, Kanpur Dehat, preparation of Action Plan for
Restoration of Environment and Public Health at Rania,
Khanchandpur, Kanpur Dehat, Health Survey in affected areas,
Recovery of Environmental Compensation from units
responsible for pollution due to Chromium Dump in Rania,
Potable Water Supply for the residents of affected areas etc.
That further progress made by the State in compliance of the
directions of Hon’ble Tribunal is being filed herewith before
Hon’ble Tribunal.

2.  That Regarding disposal of chromium waste at Khanchandpur,
Rania, Kanpur Dehat, a meeting was held under Chairmanship
of Principal Secretary, Infrastructure and Industrial
Development, Government of U.P. on 15-01-2020 and the
following decisions were taken :

a) In the DPR prepared by Central Pollution Control Board
(CPCB) for remediation of Dump Site in Rania, in-situ
disposal and capping of chromium contaminated waste and
soil is proposed but the cost of land has not been
incorporated in the DPR. Therefore, the in-situ disposal is
not economically viable and will also require more time.

b) Shifting of waste to operational Treatment, Storage &
Disposal Facilities (TSDFs) of Uttar Pradesh, which are
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situated approximately 18 km away from the contaminated

storage site in Rania, is more economical option.

c) Action should be taken in phased manner. In first phase,

tenders may be invited for lifting and disposal of illegally

dumped Chromium Waste as per the provisions of

Hazardous and Other Wastes (Management and

Transboundary Movement) Rules, 2016 through

Treatment, Storage & Disposal Facilities (TSDFs).

d) Later on in second phase, disposal of contaminated soil

and remediation of contaminated ground water should be
taken up.

The copy of Minutes of Meeting dated 15.01.2020 is enclosed

herewith and marked as Annexure No.- 1.

That the Infrastructure & Industrial Development Department,
U.P. has nominated UP State Industrial Development Authority
(UPSIDA) as nodal agency for the execution of work.

That Government of Uttar Pradesh has formed a Technical
Advisory Committee vide Government Order Dated 02 March,
2020 under the chairmanship of Secretary, Environment, Forest
and Climate Change, U.P. and comprising of the officers of
CPCB, UPPCB, UPSIDA, Public Works Department (PWD),
Medical & Health Department and Irrigation & Water Resources
Department. A district Level Monitoring Committee has also
been constituted for monitoring of execution of work as per the
provisions of the DPR under the Chairmanship of District
Magistrate, Kanpur Dehat and comprising of officers from
UPSIDA, UPPCB, CPCB, PWD, UP Jal Nigam, Medical &
Health and Irrigation & Water Resources Departments. Copy of
the said Government Order dated 02 March, 2020 is enclosed

herewith and marked as Annexure No.- 2.

That the meetings of Technical Advisory Committee were held
on 20.03.2020 and 14.05.2020. The Technical Committee has
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10.

approved the Bid Document presented by UPSIDA. The
minutes of meeting are enclosed herewith and marked as

Annexure Nos.- 3 & 4.

That UPSIDA has invited e-tenders for disposal of chromium
waste dumped near Village Khanchandpur, Rania and tender
notice has been published in the news papers on 16.05.2020.
The copy of the tender notice publication is enclosed herewith
and marked as Annexure No.- 5.

That the ESCROW account has been opened by District

Magistrate Kanpur Dehat, for deposition of funds to be utilized

in restoration of the environment and the public health. State
Government has transferred amount of Rs 23.44 Crore to the
ESCROW account on 27.03.2020.

That the work related to finalization of DPR, technical
evaluation of DPR. bidding etc. got hampered due to lockdown
in view of COVID-19 pandemic. Therefore, the delay caused
owing to this is requested to be condoned. The work will be
started as soon as the tenders are approved.

That a project of Rs. 46.59 Lac was sanctioned by the
Government on 22.10.2019 for Piped Water Supply (PWS) to
the residents of affected area of Rakhi Mandi, Kanpur Nagar.
That the works related to this project got completed and PWS
was commissioned on 15.01.2020. Safe Water Supply through
PWS is being provided since then continuously to inhabitants of
the affected area through 2510 meter pipe line and 225
household connections.

That a project of Rs. 298.46 Lac was sanctioned by the
Government on 30.12.2019 for supply of safe water to the
residents of village Khanchandpur, Rania in district Kanpur
Dehat. The works related to this project include two tube wells,
piped distribution system of length 14.83 km, one overhead
tank of 50 kilo litre/12 meter staging capacity and 500

W

/




il

12.

household connections for supply of safe water. The work of
both tube wells is under progress and 5 km distribution system
has been laid down. Work progress has got adversely affected
due to lockdown in view of Covid-19 pandemic. However, works
have been restarted since 5th May 2020 and are expected to
be completed and commissioned by December, 2020. The safe
water supply to the affected areas by direct pumping of the tube
well is proposed to be started by 15th July, 2020.

That Principal Secretary, Urban Development Government of
Uttar Pradesh has issued an order for supply of water through
tankers in Rania, Kanpur Dehat. Presently, supply of drinking
water through 05 tankers is being done in Rania, Kanpur Dehat
on daily basis by Executive Officer, Nagar Panchayat,
Akbarpur.

That in compliance to the directions regarding health survey in
affected areas, the Expert Committee constituted by Hon'ble
Tribunal has submitted its preliminary assessment report after
visiting the sites along with the methodology for Comprehensive
Baseline Assessment and Mitigation Measures on 28-12-2019.
Final report of Committee regarding Comprehensive Baseline
Assessment and Mitigation Measures is awaited. Director,
Medical & Health Services has informed vide his letter dated
18-01-2020 that in village Khanchandpur health camps were
organized every Saturday and Sunday from 02-02-2020 to

- 14-03-2020. Director, Health has further informed vide letters

dated 09 June, 2020 that although, the Medical Experts have
been nominated for door to door survey in the affected areas,
but due to COVID-19 lockdown, door to door survey could not
be conducted. The door to door survey will be completed in a
period of three months after lifting of the lockdown. The copy of
letter dated 09 June, 2020 is enclosed herewith and marked as

Annexure No-6. ’\i
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That it is submitted that UP Pollution Control Board had imposed
Environmental Compensation of Rs. 280.01 Crore against 06
defaulting industries on 19-11-2019 and Recovery Certificates
(RCs) against the above 06 defaulting industries were issued as
submitted in the previous compliance report. It is further
submitted that the industries responsible for illegal dumping of
chromium waste filed Original Application Nos. 18, 19, 20, 21
and 22 of 2020 before Hon'ble Tribunal for getting relief in the
matter of imposition of environmental compensation against them
by Uttar Pradesh Pollution Control Board. That Hon'ble Tribunal
has disposed off all the connected cases vide its order dated
28.01.2020 with the following direction:-

"Without expressing any opinion on merits, we direct that the
impugned orders may be treated as a proposal with reference to
which the applicants may furnish their response to the UP State
PCB within two weeks. The UP State PCB may consider the
objections of the applicants and pass an appropriate order within
four weeks thereafter dealing with the matter on merits, in
accordance with law".

That it is submitted that prior to imposition of environmental
compensation upon the industries in question, the Uttar Pradesh
Pollution Control Board (UPPCB) has issued the Show Cause
Notices to these industries dated 24.10.2019 whereby time of 15
days was allowed to said industries for submitting their reply but
none of the said industries submitted their reply in the time
specified in the Show Cause Notice issued by UPPCB.
Therefore, the environmental compensation was imposed on
19.11.2019 against the industries in question. Thus the industries
have obtained above order by concealing the facts before the
Hon’ble Tribunal. The U.P. Pollution Control Board has filed an

application for modification of order dated 28.01.2020. However,
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the representations of said industries received by UPPCB in
compliance to the order of Hon’ble Tribunal dated 28.01.2020,
have been duly considered by UPPCB in interest of justice and
the Environmental Compensation imposed earlier against these
industries have been reconfirmed through reasoned order dated
28.05.2020 after considering their representations. The copies of
the said orders dated 28.05.2020 are enclosed herewith and
marked as Annexure Nos.-7, 8, 9.10 & 11.

14.  That it was submitted in the previous Compliance Report that

UPPCB has formulated an Action Plan for implementation of
directions of Hon’ble tribunal passed in the captioned matter and
submitted it to Central Pollution Control Board (CPCB) for
approval as directed by Hon'ble Tribunal. That it is further
submitted that The CPCB has made certain observations with
regards to the Action Plan and sent it to UPPCB vide letter
dated11.03.2020. UPPCB has modified Action Plan as per the
suggestions of CPCB and modified action plan has been sent by
UPPCB to CPCB vide letter dated 05.06.2020 for approval.The
copy of the said letter of UPPCB dated 05.06.2020 along with the
modified Action Plan is enclosed herewith and marked as
Annexure Nos.-12.

15. That it is submitted that Government of Uttar Pradesh is

committed,towards maintaining the water quality & flow of river

Ganga and for ensuring compliance of orders of Hon'ble
Tribunal.
The above compliance report is being placed for

consideration of this Hon'ble Tribunal.

LUCKNOW
: 11-06-2020 !
DATED: E

(Rajendra Kumar Tiwari)
Chief Secretary,
Government of Uttar Pradesh
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Environmental Compensation (EC) = QA x ERFx R
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cornpliance with various peovision of the Acts/Rules/Guidelines/Canditions of the authorisetion/direction
issued by CPCB/SPCB/PCC/MoEF&CT (barring procedural vigiation which have not causaed environmental
damage) ERF = Environmental Risk Factor which is 2 number (as given in Table 1 below) denoting the
increasing degree of tisk to ;.he anvironmental and human health due to the scenarios as given in the table:-

5. | © Violation ERF
Na. .
For hazardous For Other
Waste Waste®
- Wheﬁ' Hazardous and other wastes in 'disposed at 1.5 0.3
unauthorized place or handed over or sold to unauthorized
\ : party. )
2- When treatmeant has not been imparted, as required, but only 1.0 0.2
[ partial treatment has been given (TSDF/Actual user) . :
3- when product (derived from' hazatdols or other waste) is not - 10 0.3
\ confirming to prescribed qppcrﬂca‘c:on or s specified for
! rectriced use but sold in open market against (in case of actual
user)
4- Wastes found stored beyond'the stipulated period {refer Rule 0.1° : 0.05
\‘ 8 of the HOWM Rules.2008)

R = Environmental Compensation factor, which may be taken as Rs. 30 OOU
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Where
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Environmental Compensation {EC) = Q x ERF xR
Where

G is noticed or observed guanitity (in tone) of hazardous or other wastes have not been managed in
compliance with various peovision of the Atts/Rules/Guidelines/Conditions of the authorisation/direction
issued by CPCB/SPCB/PCC/MOEF&ECC (barring procedural violation which have not causaed environmental
} ERF = Environmental Risk Factor which is a number (as given in Table 1 below) denoting the

darnage
al and human health due to the scenarios as given in the table:-

increasing degree of risk to the environment

s, - Violation ERE
No.
Far hazardous For Other
Waste Waste*
1- T"When hazardous and other wastes in disposed at i 15 ‘ . 0'3.
unauthorized place or.Handedovér or'sold to unautherized - : ' B
party. : _ ‘ . o
2- When treatment has not been imparted, as required, but only 1.0 ' 6.2
partial treatment has been given [TSDF/Actual user) _ . ‘ .
3- when product {derived fram hazardous or ather waste) is not 1.0 0.2.
confirming to prescribed -specification of is specified for
res.triced use but sold in open market against {in case of actual
user) _ ) e
4- Wastes found stored beyond the stipulated perfod {refer Rule 0.1 | 0.05
2 of the HOWN Rules.2008) '
R = Environrental Compensation factar, which may be taken as Rs. 30,000.
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damage) ERF = Environmental Risk Factor which is 2 number {as given in Table 1 below} denating the ;
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